FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR TIERRA FARM ASSETS COMPANY PRIVATE

LIMITED OPERATING IN AGRICULTURE BUSINESS AT R.OAT No. 32511, 14th

MAIN, 5TH CROSS, RMY

EXTENSION !-'..-_tI'MSHI\r’ NAGAR, BANGALORE KARNATKA-S60080
(Under Regulation 36A(1} of the Insolvency and Bankruptey Board of India {Insolvency Resolution Process for Corporate

Persons)Regulations, 201

fi)

1.

RELEVANT PARTICULARS

—

| Mame of the carp:.:rulu';;in:btur along with PAN/ CIN/ LLP No,

Tierra farm assets company private Limited
L1 400K A201 2PTCO62976

2. | Address of the repistered olTice Mo. 325/1, 14th Main, S5th Cross, RM.Y
Extension Sadashiv Nagar, Bangalore
Karnatka-S60080
3. | LRI of website Mo official website of CD
4. | Details of place where majority of fixed assets are located M finedd assets are available in the company
5. | Imstalled capacity of main products’ services Nil, the company is non-operational and no plant
5 and machinery is available,
fr. | Quantity and value of main products’ services sold in last [Nil
| financial year
7. | Mumber of emplovees’ workmen MNone
8. | Further details including last available tinancial siatements Kindly mail at jbistisha.in
(with schedules) of two vears, lists of creditors, relevant dates [irp.tierrai gmail com
for subsequent events of the process are available al:
9. Eligihility for resolution applicants under section 25(2)ih) of K.indly mail at jbijsba.in :
the Code is available at: irp.ticrraidgmail.com
10, Lastdateforreceipt ofexpressionofinterest 21052023
I, | Date of issue of provisional Bst of prospective resolution 2105, 2023
applicants
12. | Last date for submissicn of objections w provisional list 05062023
13. | Process email id to submit EOI © [Kindly mail al jhijsha.in
irp.tierraidigmail.com (&)

JUGRAJD SINGH BEDI
IBBIAPA-U01/AP-POT 31201 7-18/1 1208

JSBA House, 1250 Ground Floor Mukherjee Nagar Delhi-11000%
For (Tierra farm assets company private Limited)

Date:(5.05.2023
Flace: Mew Delhi
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IP-POOT3L/
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JSEA Hoane, 1250 Ground Fioor Muknodea

T A arn Bank 4oy :Im.::,...mcmu...
1 1 Atiibele, Sarspra Risad,
(A Gavt. of Indin Uncertnking)  Apakal Taiuk, Bangaluru Dist-$62107,

089-27821222, Mob : 49860026, E-mail
POSSESSION NOTICE

Whereas Theudenwbmg hr Authorized Offcer of the Canara Bank urder

Fingncial Assels and ol Secarlly
Intarest Act, 2002 {Act 54 of 2002) (hereinafiar refered fo gs “he Act’) ond i
‘eencise ol powers - conferred under Section 13 [12) read with Ruie 3 ofthe Secuity
Intarest | Enforcament] Rulos 2002, seued a Demana Motce daied 10.04.2021
calling upon the barrower Mr. Harkh S'o Snnivasa, § Suresh Sio Srnivasa &
Lakshmamma Win Srnivags and the Guarantor Mr P Raghavendra Sio
Papsena [0 repay e amou! menlioned in the Nobce, bang Rs. 19.78,25874
{Rupes Elsen Lac Baventy Eight Thousand Two Husdssd nnd Teirty Elght Rupses.
& Sevenly Four Paiss) 83 on 19.00.2023 within &0 days from the date of ihe sai
natica including EMI and infarest thenscn

e

raban Com

© A g
and e pubie in genaral, st the undersigred has brken posssssion of the propeny
descrbe e ek i Enuce o powsrs et o i e under Secsar )
ot al2023

Tho bormuwes in paricatar and o pubia in genaral are hesoy cautinad o % coi

dcalings with e propesty i
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The Bomower's Afention is inwied 1o the Frovsions of Section 13 {8 of e Acl,
réapeci of bme avisishie, i redaem he Serunid Assals

Description of the Immavable Property

1. Fazderna Pregarty Mmmmpmmmmmmmz
[ Mo 2607, Paoperty e, Mo 11
mawhml&ﬂ&hMM&.ﬂmEastToMall!hs(wmﬁS\mm‘ﬂ
Fos h o K242 Sesspus  Surupas

Hiobk, Anaial Tk, Banpalors Urtian Distrcl 562124, East by 29 Feat Roac, Wesl by
Stao 19 Moty Sieho 31 South By SReNe. 330f5n 5.V Kashons Kumar

Date : 02052023 Sl Autherised Officer
Place : Bengaluru

Date: 95053023
Placs: Nuw Daib

“u MALLESHWARAM BERANCH
ma Mo 13, 11th Cross, Sampige Road,

Kalyani Hages, Puse,
‘Branch Dfficss; 1st flsor, Pashicar eam-ld- appasite mnnmr.mumudhumh LSR road, Hospet 583301
Naotice

Undersicned beng e Autborioed oficer of Mis Bajaj Housing Finance Limited, ety gives the folmuing ot fo the

Reconstruct
Mdmlmlﬁ..m
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Baiald BAJAJ FINANCE LIMITED
| Comeeate olfcr: rdFioce, Baaj Finsary, Parchshi Tuch Park Viman Nagar, Pusa Mahasashir, s - 11014

Beanch Otfices: 131 Floss, Marsth Complax. Stale Bank o Riad, 8 - STT601
r and struction and
Enfarcemant of Interest Act, 2002,

[ ureesigred g e Futmorize cfficer f Mts Bl Finance Limied, Fainty ghers the biimng resic P Berawaris)Co-

Bomowsns) liabety L& deluted n the repayment 0f pencival & wel & 1he insiest and other
charges. aw.-m ther-on for Homa MEFLJE'\!)I -gaw Peogerty advanced i them by Bajaj Finance Uimited, and as o
sats. Acconfingy, nolicns Sectin 13 (7 of
¥ zmmuuslhm-n o et nst
However P same i ¥
tma.
Loan Accoust Mo Mame of the Bomaweris)/ Addresy of the Soceced! Derraed Node
& Adarosses Immgsalik Assel’ o be enborced Diate & Amount
Branch CHITRADURGA, LAN No. Al Tha Piece Aadt Parcel OF The Nor-srostural Properly | 29 A 2003
Descrbed A3 Beaning Munoipsl Katha'assessment Mo | & Rs 71 68 BO7.
1 TOSI0FISS/384. Siualed b 15 Biook, Wasd Me. 0. Near|  (Rupess Twaaly
{Borrowar) Kaboerandas W Riieacehammara Bavi Critradurg | One Lic Sy Eghl
2, NAJEEBAKDUSAR (Co-Bormowar) Gily, Chirsdugs Distier 571501, East - House Of E
At W 1104 Rspgayyena Bagly, Rosd Khas | Kappusadipseem, Viest Rosd Noth | Mshamad Ssmanssd | Handred Nieety
Mokaln, Tt Ward, Chibadenga-5T7501 Praperty, South - Houss Of Makhadul Sab Wi Cormenoe Wall Saven Oely)
Branch CHITRADURGA A That Piace And Parcel Of The Nor-agnosiursl Propany | 29 Apel 1025
LAN No. 4FERLP2ISETEN Degcribod As: By Mo Krasst No SE845841/17 Situsled A dth | & Ra. 2307051/
1. KHURSHID AHAMED [Barrowar| Brock Viaed Np 27 Aznd Magar Chivadurge Xametaka-51 7501, | (Rupass Twasty
S A (Lo Borowm) Esst - House Of Motammed Havath, Wesl - House Df| Thees Lac Soven
BOTH THE ABOVE AT 2552, 6TH DIVISKON, | Mchammed Rali. Norih - Property OF Shak Utsh, Souln - | Thousand Fifly One
CHITRADURGA-STTS0 Howse Ot Arrwar Sab Only)
Th subatluted The i Ca s wabe
dng along with B0 de g i sotice laling which fwihoul
| profcien fo gy othar eight ramed y miable wih Bajaj L o e 5 A
o ek olthe S i
y #4202 The parl I . paty ne

-

Triton Valves Lim Limited

CIN: L25118KA1
ON Ragd. Office: Sunrise umtm.zz isaor Road, Ea-mmsmw
Ph+91anmm Fa) +41 80 25685483 Emat: com Web:
NOTICE TO MEMEBERS

Nolice is hereby given thal pursiiant to Sections 108, 170 and other applicable provisions, if
any. of the Companies Act, 2013 (the "Act') read togethar with the Comparies (Management
on) Rules, 2014 {the ‘Rules), Secrefarial Stardard on General Meetings (S5-

-_ﬁ ‘Bangaiors- 561003, Ph: 030- 1295810777
Edal ! i
DEMAND NOTICE

UNDER SEC.13 (1) SARFAES! Act 2000
Enfarceman] of security interest Adtion Nofice-In connecion with the credd

heesin balw- classilied as NFA We ave i inform you fal you whose Name &
Address mermtoned here in Delow had svalied folowing credil iaciibes from
Union Barik of india, Malleshwaram Branch ofesry e propety, menlioned
hiere: in badow, Sinc a8 agreed by you,
your foflawing mentcned sccount's e boen Cassied as Hon Peromning
Azsats | WPA) a5 on the date mentonsd neren balow, The indidua nobice has been

Taedlition enjoyad by the fofowing bormwers with in the branches mentioned |

i pihes charges aniruest Berecn hmwn_nrammmlﬂwsmmymmmmrm

2] and SEBI {hst»g Obhgsunnn and Disclosure quumnents) Regulations, 2015 {the Listing
3]

Saction 1 (2 ol F inipfestAct
10, 5 0w st s aresaes, Powever 3 59 have beer et e servedndel R, 3 WEh ta Bamower{s)lc-
Bommwer|s) ane herstry miimstedinfomed by way o ha publicatos nofice to clar e outsianding ues Lnder the \oan holbes

|]lr H.T. Voeraiah, No. 33572} 5 K Loyoet. Jnana Jyathnagar, Jeasatharsthl,
Bangaire - 560056, 2) Me, K, V. Raghu, No. 3 (362} S K Layoul, dang
Iyothnagar, Jnanabharath, Bangaieen - SE0055

Name of Faclity Amount Due

any statutary or tharaaf for tha time
bulng in force), General Ciroular No. 142020 dated Apri@, 2020 and General Circular No.
172020 dated April 13, 2020 {the "MCA Circulars™] read with other relevant circulars, including
Genaral Crular Nos. 10/2021 daled June 23, 2021; 2002021 dalsd December B, 2021 and 11/

fromimewtine,
Aoceuns N Nome YTy T = 2022 dated December 28, 2022and any olher appicable laws and regulations, the Company is
o e e e ]| P saiing approval of fs Membars by way of Pestal Bafiol valing {only through remole e-voling)
Branch HAGARIBOMNANAHALLI 0 ThatPics And Parcel O Tha hon-agnedtes | 298 Agnd 2121 for the businesses as sel out n he Postal Ballot Notics dated May 5, 2023 together with the
LAN No. SWIRNLO2IT5464 ¥ Go Rhata Mo | & Fs 17.00 M8~ Expianalory Statements relating thereto:
1, RAGHAVENDRA KRISHMAPPA VADDAR [Ronowse), | 1185, e War i 1 P Wi W 22 sl (Ripses Special Resoluth of Mr. thanda B Appaiah (DIN: 10053407) as
MHONM‘I Givkoc, Basavasiruer Nagar ~ tear Gl | Kunciagos Chwapatl H B Half S22, | Seveean Lao Director and also a3 Whole Time Director of the Company.
[:um"?-k‘;ﬂm‘ E:Erﬂmmg‘;?;u‘\::;mmﬂiﬂ; '-m;'#:“ The Company Iz pieased to offer its Members the faclity to cast their vote by elactronic |
.u House Number 162, Harsinal, Nenr Rassiroiann | Cesire Bulting, Nodh - Fosd, Soth - House Of | Hengred Fory 5o maans through e-voting faclity provided by National Secruribies. Depasifory Limited (NSDLY)
Schonl,| 3 4 583012 Abihs Sab Ony) in with Secticns 108 and 110 of the Act read with the Rules framed thereunder and
Thes: Reknted R 44 of the Listing Regulations.
of sutstanding aicng Frinmst within £ days o e of this fak The Company has on Friday, May 5, 2023 sent the Postal Ballol Nolice By &-mail only 10 those

| FacilitylLoan | Limit (Rs.)

2021

the prowisions of Sec, 1364) of the &cn‘ih‘m and Reconstrucion of Fisancial

Asmnmd!nlcmwamdsﬂrq m.numm Tha paitiss namas above s atsn advisad nol o denalk. oresla i pany

| Pousing Loan | Rs 750,000 13022008 R 20150730

Ameant Outstanding : As on 29.01.2023 a sum of Rs. 2,01,527.32 [Rupess
Twa Lakhs One Thousand Five Hundrod Twonty Sevon and Thirty Twa Paise

Mumbers, who have registered their e-mail addresses with the Gompany's Registrar and Share
Transfer Agent or their respective Depositary Panicipants &3 on Friday, April 28, 2023 (cut off
date). In compliance with the requirements of the MCA Circulars, hard copy of Postal Ballot
Motice alang with Fostal Ballot Forms and pre-paid business reply envelope will not be sent io
I Memibers for this Postal Ballol and the members are required to communicate their assent or
dizsent though tha remate a-voting sysytem only.

Deataile of the process and manner of remate e-voting along with the User ID and password are
provided over smail to al Membars who have registered their email addresses

Maembers whose email addresses are not registered, but Mobide numbers are available, SM3s
are being sent to Mambers by Canbank Comgputer Sarvices Limited containing the weblnk far
dowrioading the Notice. Please treat this Notics as our attempt io reach all our Members who
3on on this matierand intend to p

Members who have not registered their email address and in consequence could nol receive the
Motice may pet their amail address registerad with the RTA, can acoess the Mobes on the webaite
of the Cempany hitps:Iwww.tritonvalves. comiinvestorsl, In case of any quesies, Members |
may write to Mr Naresh Varadarajan, Chief Financa Gfficer, at the amail id investors@ |

Mambers are also requesiad 1o register thelr email address, in respect of slectronic holdings |
with tha Dapesitorias iDepository Participant and in respect of physical holdings with the RTA.
With regard 1o the process of regisiraton of email address with the RTA, Members ars requested |
lo send request | communication between 5.00 am and 5.00 pm on all working daye (except
Saturday and Sunday) til 48 bours phor to the cosure of the voting period to the following
email address of the Comgany or RTA, by quoting the Folie No. | Demat account No, The email
«com 080

and RTA'S email adaress and the contact delails are ([Emall 1D}/ (Phone Number)

The e-voting panod commences on Saturday, May 5, 2023 at 9 a.m. IST and will end on
Monday, June 5, 2023 at 5 p.m. IST. During this penod, Mambers of the Company, halding
shares esther in physica form o demet form, &8 on Friday, April 28, 2023 (Ihe ‘cul-olf date’)
may casl eir vole electronically. The e-vating module shall be disabied by NSDL for voting
Irecaaﬁaer and Ihs wating snaﬂ not be allowed beyond the =said date and time. Once the vote on

1. Mams and Address of the Barrower | Co-Borrower | Mortgagar |
Guarantor ; (1) V.Ramesh Sin Venkataramana Gowda, No.32. Vanigarahall,

531209, Co-pbligant/ Guarantor : (1) Poorna
Chandea MR Sio V Ramesh, bo, 472, 198 Uae, Judicial Lagoul, Yelahanka,

Only] wim ture interes! and charges. 1 TTA Enverprise TRF LIMITED
(Clagsifed 22 NPA as on, 20.01.2023 Demand Date : 06.03.2003 Borrursren. Jarsbacu - K1 007
Description of the 070
Property beasiag CMG Knatha e, 881 eawan Nagar Ward No: 12,5 EXTRACT OF CONSOUDATED FINANCIAL RESULTS FOR YEARENDED METMARCHAMY o o
K Layout, Jnasa Jycthi Nagar, Eardier Site No. 3, Sy No. 3672, Measuring 1200 5 | m .":’ r
Sg. f Malatahall VMiage, Yeshwanipor Hobl, Bangabore Nodh Takik | |1 Pertcasir g s h e P fvad ot
Karnataa - SG0056 and bounded by : East 54 Na 5, Weet - Rnad, North st | ducine ,nm“;:; e
Site No &, Soulh; SteNa. 2 1 | oo wecome bom cpewmaos ey I
3 | ot Proesil tedory sncagtons mime, T L ik
11 o il 1oty T . [ = Il
80 days from e ﬂalsohh-snmm B shal! exarcisg a8l or any of the rghits : s o v L L L 'TMJ: i
ESiACl, You arealso = - = 1
puwmﬂuunmn!wnsenmfwsmm 11, you shai naf transfer ry * arpar = e ]| d tritonvalves.com
sal0, lnaso or assess utetenning | || T Twe up saty shaw Casnl | imaa] e |
writlen tonsent of tha Bank. This nofice smmmwdlutBWEEsmmhm L 1o P 1 e oeruatses R [T W
inifiade such olher action or legal procsedings a5 § deem necessary under any 4 Bamz eidrary foms - nel amuaksad Ry wa] ur
o appicable provisoss of lw. Your kind aftention s pviled to of L) E il e tiary it cel ur ke e L] ECE
sub-saction (B) of Section 13 of the SARFAES! in mespect of Ume available to | | et
redaem e sequred assels 'i""*"'"" Lot . fu s
mm H;‘:m er 3‘5 Ptz l':m’ ,.',*‘ﬁ_-,__,.z?;‘m | eddress of the Compsany and the contact detals ans
e
L i L756
ﬁnt@lﬂ-n e : 3 |
Neo.T8, Adarsh Compler, Main Road, = = 1
-~ = i - pai [ Toal VR (CAATIGrRRT] PRt 008} AT V0L 0 BTy oMo Mo tamta | armmse
R =] Phona N, 182511430/ U218 BT Tl W wEl #E
Lo ‘:I Diarg EFS R [ T
TAEMANE WOTRGE [HECTION ¥ z cir Requinkon 33 of e SEB) Lisieg
WOTICE UMDER SECTIDN 137} READ WITH EEC. £33 OF SECURITIATICN AND RECORSTRLCTION f_'nunm i i conure R et Reguistors. X715 The b wwn';uﬁ“::;_‘km e nmilibie 1 B Cormparys wetiske
| OF FMAMCIAL ARSETS AV ENFORCEWENT OF SECURTY WTERES? ACT 180 = ot e R
e, \nion Bank of India, Sanjay Nagar Branch, had fssusd Demand Nelces : m:ﬂ%ﬁ";ﬂ.mmrwwm.,_ + Lada g Lo " s g gy iad cagdal of the Company as on the cul-cff date.
1307) of tion o . ¥ .
Sacurty A2 2002 by Ragisternd Posi wih {RPADH TCF A g www.avoting.nsdl.com or https:iwww. \rwuwalm.mmﬁnvm
me 1o the: Bask s has not | | dsesdar Lirest Kusear Sisgn The Board of Direciors of the Ca
Seen achniowledgud ang retumed cus 1o no-avsinbity of ncdreasess al e saig | | Mo = 02 Waragey Grcke
acisressas | dus ta nvadng ol serice of e notices sant by RPAD, natics could not
e sarved. Further. Bark hao served e said demand noGoes by afatus ol e COMFORT FINCAP LIMITED
gve. Tha stents of swon Piis besor ety rress o Py

Tagistorns Ofice: 7. Garo Staw Bick 5, Kefkrs TODUVE ‘Wewe Bergt
Dfon &304, Hakil A e, Miray Makit. SV Fload, Mabet (s, Mumio- S0065
Phana Ho.: (2585042505008, Fa: O3 2855 2507, Emalk 10 Rumbsincan et s Combasiieap.can

EXTRACTOF RESULTS FOR THE

Total Lisbility Amount: Rs. 67,63,969.00 (Rapess Sialy Beven Lakhs Eighty
Throa T Nini Pl oltier changes.

NPADate : 20.11 2022 Damand Notice Dsted : 08.12.2022
Dow'mmofwwm mwmdvmm
CMC Khata Ne. 53533 E

frm—
et i it ol byt Woir] . __
BiMo.|  Fecliyilem | | Dutstanging as on 2.11.2022 | =
CHFLS-CORP HITECH » ;
O | 450000000 | 75396900 I

naled upnn to-pay Union Bank of India, within & pesiod of 60
days from the date of publicalien of the police, the respective amount
mentioned here sbave, faiing whech Union Bank of Indla wil take
necassary aclion under the peovisions of the asd Act. aganst the secured
assets Includig taking possession of the secured assets of (he Borrawers
and the Guarantors. The powars avallable fo Union Bank of India under the:
Acl include (i} pawer 1o tke possession of the secured isels of the
Borrowar | Guaeanioes | Mortgager mcluging he nghls to transisr by way of
iease, assgnment or sse for realising secured assels and any wransler of
By Union Bank nor

Temrima (asey sevavasen Trwers ws v Augieet Bk
Bhowt of e previces scroeng jeu)
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1
7 i o o T T (HED
= : ] i) For By poses bwkors Toa, (e Excogtins ierml] 138,38
you. s terms of the provisians of sectlon 1348) of the sain Acl, you are hareby T FEET)
trancforing,ethae by way o cai, | than | |5
course of y

o and by the Membars, be or she shall not be allowed fo
mo\:lliy it subsequenlly Any recipient of the Postal Ballot Notice who was not a Member of the
Company as on the cul-off date should treat the Postal Ballot Netice for information purpose only,
The wofing rights of Members shall ba in porporfion to theer shans of the paid-up equily share

The Pastal Ballot Notice and manner of evobing process can be downloded from the website:
sl

iy . Bhat, F
Company Secrotary, Bangalore, C.P. No. 11004, MwnhﬂmhrpNo FCS: EBED, as the Sr.mllmznr
for conducting the Postal Ballot process, in a fair and transparent manner,
The result of voting conducted through Postal Ballot (through remote e-voting process) will be
announced on or before Wednesday, June 7, 2023at the Registered office of the Company by
plam\; tne results of the remote e-voting and the Scrutinizer's report on the Company's website
whva the Equﬁy_SElus of the Company are Ested,
The fast date epecified by the Company for remote e-voting shall be the date on which the
Resolution shall be desmed to have been passed, if approved by the requisite majority.
In case of any queries refaling to voling by electronic means, you may refar to the Fraguently
Asked Questions (FAGsland e-voling user manual for Share holders avaiable at the Downloads |
sections of www,evaling nsdl.com or contact NSDL af Toll Free No 1800 1020 890 1 1800 224
430, Any grievances connectied with thi tacility for voling by MEANS, Y b
1o Mr. Soni Singh, Assistant Manager or Ms. Sarita Mole, Assistan! Manager, NSDL, 4th Floor, A
Wing, Trade World, Kamala Mils Compownd, Senagatl Bapat Marg, Lower Parel, Mumiai-400 |
013 at 022 1500 1020 990 MBO0 224 430 levoling@@nsdl.coin or wille to the Company at
Investors@itritonvalves.com.

For Triton Valves Limited
Sdi-

Naresh Varadarajan
Chiaf Financial Officer J

Place : Bengaluru
Date : May B, 2023

intha Damand Hatica nrﬁmd ard ww Hy;o-muwd Morigaged to #a bank
without Erior whitian consent of e Bank, The natice is lssusd b kems of Secon
13(2)of hesan At

Date : 05.05.2023

Bd. Authorised Oficer
Piace - Bangalury Usiom Bank of India
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| get the inside information
and get inside the information.
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CHANGE OF NAME CHANGE OF NAME
It ks fof ganeesl infarmation tat | . '“’ '"
LINGARAJU G Sip GANAPPA K o <a;»)vso 1
ALAGAWRADI Resicirg & No 433 17 u!rfnalg'y L Ia*n e
flnor 2" Stage 11" Cross, e
Berguasan T i T
Aalaka-560086 have chasged my

rame and shall eeeafior Do known
2 NINGAPPA ALAGAWADI for all
purposes, Vide Aflidanil dited
2023 balata Matary
rardrakala, Bengalun.

rnoecs.el, which rmay be amasded
y \Mc Afidavi daved
s'ﬁJSE“?I oy Chandauls,
s :mm

1, VIIAYA SARATHY KLIDUM SON

SRINIVASULU K, tathat af SHARAN

SAI KUDUM rasiding at. Mo A-202,
Sashank Forenic Aparment,
Ambiha Bhavani lempks road

Doddabattahalli Bargalore -

BE00ST. hava changed the name of
my minor Son SHARAN SA|
KUOUM agad 17 years to MESHAY
SAI KUDUM for al purposes \ide
Affidevit dated 18.04. 2023 bedore
Motary Chendrakals, Bengaluni.

CHANGE OF NAME
| hilherto known as NAGESH
Son of MUTHE GOWDA
resident of No 542 2 Cross
Swama Sandra Mandya,
Kamalaka-571401. have
changed my name and shai
heraafier be known as
NAGESH M for all pumposes.
Vide Affidavit dated 05.05.2023
before Motary Chandrakala,
Bengahin,

|, NATARAIA K., Bged 33yrs, 5o
Hanganathappa, ffat e, 13592, 1st
Crass, Gavindaraj Negar, Bengaluru
-BE00T2, have changed my name
to NATARAJ .R., vide affidavit
dated: 05.05 2023 before notary

BAL Bengahun

|, WHAY MADAVA RAI, agee 35yTs,
5o, Mathay Rajis, Residingat No
106, "' Block, 1st Floor, Sahasra
Grand, Chelekere, Bengalury
50043, have changed my name
to VUAY RAJU, vide affidavit
doted: 05.05.2023 before notary

By Bengahiry

|, MAHAIABEEN BANU, sged 39

| hitheria hrown a5
DOHANALAKSHMI M daughter of
MURALI G resicent ol No Naar
Vidhyanjali Publi; Schoal
Cholarayskenahak, R T Nagar post
Bangalore, Karmalaka 560032 have
changed my name and shall
hesesalier be known as ANJALI M
Tor 3 purposas, Vide Aflidavit dated
U5.05.2023 bedare Notary
Chandrakie, Bengakiru

CHANGE OF NAME
I, ARUNDATHI Riat No.683,
4th Main Road, Kommaghatta

Road, 5LV Bakery Road

Kengsn Satelile Town,
Bengaluru- 560060,
have changed my name o
ARUNDATHI B.K vide
affidavit dated: &/5/2023

Before Molzry M.K.Devaki

Bangalore

CHANGE OF NAME

| IVOTHI SHARANEGOUDA, D0, ML

years, W, Rafi Ur
Rahaman, Residing at No. 35,
Ground Flaar, 151 Main, 161-8-Cross,
Near Airforce, Ashwathnagar,

Restont of No. 31, MIG, 15t 8 Main
Road, Bth Cross, Opp. Ganesha
Temple, B Sector, Yelahanks New

Town, Bengaluru-560064, hava
AMA 2nd Stage, Bongaluru-| | cparpod my name from IYOTHI
SEO05Y, ged mynameto | | sHARA to IYOTHI
Mak , vide atficayi IDA, vide ffid

dated; 27.04.2023 before notary
MEER HASSAN, Bengasun

dated; 03,05.2023 before natary
G.P. CHAYA, Bengaturu

|, SANTHOSH | FERNANDES, & /at
Janatha Flat, Gundabale, Honnuvar

Mutta, Uttara Kannada, Kamataka

in, inp SierradEgemail som
=ma

|mammme s amee ag
T T e e =ac§§ In’-‘kahﬂ-m. Ira tlerracgmal.zom
=)

21082433
31083423

581361, h e

i
SANTOSH FERNANDES, vdsaffidait
daved: 03.05.2023 before notary

K. GOPALA GOWDA, Bengalus.

| KUSUMA KUMARI DADDALA,
aged A1yrs, W/o. Bhanu Prakach
Gurujala, Resident of No. 301,
Seshas Bhanu Reskanoy, Biock No-
2, ath Main, Gth Cross, N 5Palya,
BTM Ind Stage, Bzngaluru-
580076, Karnataka, shall
hencetorth be known as KUSUMA
GURLUALA, vide affidauit dated:
05,05,2023 bafora notary KW,
MANI, Bengaluru.

I, ANTIMA MEENA, aged 34 years,
W/, Suapmd Kishisr Patil, Residant
of Fat Na. 1700, A-Wing, Hillcrest,
Hewse of Hiranandani, Begur
Village, Bengaluru-360068,
Karnataka, Shall henceforth be
knonm as ANTINUA SWAPNIL PATIL,
vide affidavit dated: 05.05.2023
before notary KM MANI, Bengaluru

|, SARA CHOUDHARY @ SARDIA,
W/n. AW Chowdhary, Residing at
Flat Mo, 103 A & 8, HM Warld City,
1 Phase, 1P Nagar B Phase,
Benpaluru-560078, have changed
my name 1o SARDY CHOUDHARY,
vide affidavit dated; 05.05,2023
befare notary 5. RAMESH,
Bengaluru,

CHANGE OF NAME

I, SUMIYA KAUSER A, W/o. Asghar
Ahmed, D,0.8: 30.03.1988,
Rasading at Mo, 2033, Ashalka Roard,
Lashiar Mahalia, Mysore- 570001,
Now at Bengaiur, have changed
my name to SUMAIYA KDUSER,
vida affidavit dated: 0505, 2073
before notary GANGARAIL BN,
Bengair.

CHANGE OF NAME

I, RAHAT JAN, W/o. Late.
Amearjan, Resident of o, 2822,
11th Cross Road, Telecamn Layout,
Wijayanagar, Magadl Road,
Bengaluru-560013, have charged
my name to RAHATH JAN, vide
affidavic dated: 02.05.2023 before
notary 5.0, BALAGURL, Bengalury.

|, VEENA DHUNNUR, W/o. Gury
Babu B 5, Resident of Flat No. 403,
Arunodays Apts, 3rd Cress, Near
Shanthi Industry, Kachinagar,
alachanahalll, Bengaur-560078,
hawe changed my name to
VEENA GURL, vide affidavit dated:
03,05 2023 hefore notary MEER
HASSAN, Bargalui

|, ANUIP SRINTVAS, Residant at 51,
Latitha Residency, Coffes Board
Layout, Bengaburu-560024, have
changed my name ta ANUP
SRINIVAS NAIR, vica #ffidavit datad:
03.05.2023 befare notary MK
GOPALA GOWDA, Bengaluri

IL Resident

TITTIEC AT, 7Y, Lok
$eRE g omhinsh i)

srmmsckesRNIRE. (12:53)

w4 0

of Mo, 276, 3rd Main, Vinoba Nagr,

2 Dista .

]
168N L, 1P PUST21, 201138/ 11208

i, Bengalurs-
5&0045, have changed my name to
Mirs. LAKSHMI SWAMY, vide
affidavit datod: D5.05. 2023 befare

notary CSHARADA, Bengaiur.

|, ASENATH VINITA DAWSON
MERVIN PON SUIRAJ, Fiestiddert of Mo,
F17, Sai Orchid Mariyappa layout,
Kalyan Nagar, Bengaluru-560043,
hawve changed my name ta Mrs.
VINITA MERVIN, vide affidavit
dated: 05.05.2023 befare notary
€. SHARADA, Bergaluns,

I, HARIKRISHNA CHILUKURI
HONGAL, Resident of Plot No, 50,
Snena Fararfise Apsriment, Fial Mo,
202, 1% Main, 2™ Cross, RHCS Layout,
€ Block, Srigandhadakaval 2nd
stage, P O Viswaneedam,
Bergoluru-S60091, have changed
my name o HARIKRISHNA
CHILUKURI, vide atfidavit dated:
05.05 2023 before notary M.G.
RAD, Bangalizy,

|, GAYATHRI GOLI, R/ef Plet # 00,
Sneha Faradise Apartmant, Flat 4
202, 1™ Main, 2* Cross, RHCS
Layout, E Block, Srigandhadakaval
2 Srage, P O Viswaneedam,
Bengaluru-560091, have
changed my name to GAYITRI
GOLI, vide affidavit dated:
05.05.2023 before notary H.G.
RAD, Eengalury




